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Appointment of Medical Attendants for
KVS Employees

5690. SHRI J.S. RAJU: Will the Minister
of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether authorised Medical Attendees
had been appointed by Kendriya

[15 MAY 1995]
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Vidyalaya Sangathan last year for Delhi and
other regions for a period of one year;

(b) whether it is a fact that their
appointments have not been renewed;
and

(c) if so, the stand taken by the San
gathan thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU-
CATION AND DEPARTMENT OF
CULTURE) (KM. SELJA): (a) to (c¢) Since
1986, Authorised Medical Attendants are
appointed in the Kendriya Vidyalaya
Sangathan for a period of one year. The
appointments are renewed based on the
request of the beneficiaries and subject to
the continuance of the Doctor concerned as
AMA in the panel approved by the Central
Government Employees Welfare
Coordination =~ Committees.  Necessary
powers for appointing Authorised Medical
Attendants have been delegated to the
Assistant Commissioners in the Regional
Offices. The Sangathan is not aware of any
specific case of non-renewal of appointment
in respect of any Authorised Medical
Attendants.
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